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'LOK SABHA
Manduay, May, 7, 1979 Vaisukha 17,
1901 (Saka)
Thy Lok Sabhg met  at slevea of
the Cloci:.

(Mr. Speaker in the Chairy

ORAL ANSWERS TO QUESTIONS
Protection Belt in Cyclone Prone

Areas

*1011. SHRI SARAT KAR :Will the
Minister  of AGRICULTURE AND
IRRIGATION be pleased 1o state:

(a) the details regarding decision on
‘he proposal for creating a protection
Lelt in the  cyclone-prone arew: of
Orissa, Andhra Pradesh and Tamil
Nadu; and

(b) amount earmarked for this »ur-
pose as well as the progress in  this
vegard during 1978-797

“THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURMT
SINGH BARNALA): (a) and (), A
statement is laid on the Table of the
Sabha,

- Statement

(a) After the devastating cyclone in
Andhra Pradesh in 1977, it was Ielt that
Some action is necessary to lessen the
fury of cyclones. The experience in
Anhdra Pradesh was that where there
were reasonably wide belt of Casuaring
plantations, it hag withstood and mode-
rated the fury of the cyclone to a large
®Xtent and saved some valuable land
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and property, Considering the ubove,
a gacision to raise shelter belis along
coastal areas in Orissa, Andhra Pra-
desh and Tamil Nadu was taken in a
meeting of the Southern States held at
Madras on February 13, 1978, The
scheme was 1o be financed to the extent
permissible by way of central grant
under the Centrally Sponsired Scheme
of ‘Reforestation of Degraded Ferests
and Raising of Shelter belts,. Under thig
scheme, first priority was to be given
to planting up coastal lands withCasua-
rina, backed by coconut and cashew,
where possible, on available Govern-
ment lands along the coast; the total
width was to be 100 metres to about
1 km. riepending on the availabilily of
land.  Casuarina was to be planted at
2m x Im_ The scheme was sanctioned
for Andhra Pradesh, Orissa and Tamil
Nadu in 1978-79 itself.

(). The central assistance ear-
marked to the States of Anhdhra Pra-
desh, Orissa and Tomil Nadu for 1978-
79 was as under:

I.akhs
Andhra Pradesh 24-90 (subseauently
revised to
11-6n  Jakhs
on  requesy of
the State.)
Orissa 78-00
Tamil Nadn . 30-00

Releases for the 1st quarter were
made at one-fourth of the above outlay.
Further releases were dependent upon
the progress of works.

Total amounts released during the
vear was as under:

Lakhs
Andhra Prad-sh . 6-00
Orissa . . 6o-00
Tamil Nadu . . 750



3 Oral Answers

Reports of actual physical achieve-
ments over the ful] year 1978-79 zre
awaited from the States.

The scheme has since been transfer-
red from the Centrally Sponsored Sec-
tor to the State Sector.

SHRI SARAT KAR: First of ail, I
thank and congratulate the Janata
Government for their having put up a
laudable programme to check and les-
sen the fury of cyclone in the cyclone-
pronie areas. [n the statement the hon.
Minister has stated that the scheme
was tc be financed to the extent permis-
sitle by way of central grant under the
Centraliy Sponsored Scheme of ‘Re-
foiestation of Degradeq Forests and
Raising of Shelter bLelts. He has also
mentioned that the scheme has since
been transferred from the Centraily
Sponsored Sector to the State Sector.
May 1 know whether the Central Gov-
ernment will pay as much as the State
will need to make the scheme o suc-
cess? Since it has been transferrad to
the State. it is just possible that the
Centr> may shift its responsibility to
the State. In Orissa.  valuable land
hag alresady heen encroached on and
the forests have been destroyed by re-
fugees and other persons. Now, thev
will need more funds. | would like {n
know  whather only the permissible
grant will be allowed or some more

grant will be given to make the scheme
a succoss,

SHRI SURJIT SINGH BARNALA: I
have mentioned that it has now been
transferred to the Statle sector, the
States will have to 1look after the
scheme. It is a very goog scheme and
of course it has taken root ang it is
progressing well. We will request the
State Government to pay more atten-
tion to this scheme.

SHRr SARAT KAR: Since this
scheme has now been transferred io the
State, T would like to know whether
tha Stata will be accountable {o the
Centre or anv officials would be deput-
= to know the progrecs and review the
scheme and recommend further ~rants.
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1 also want to know whether a report
on this would also be laid on the Table
of the House or the Central Govern-
ment would make it available to the
Members, because it is 3 national issue,
By this, we will know how the cyclone
belt is being protected.

SHRy SURJIT SINGH BARNALA:
The State Governments are not ac-
countable that way for every scheme to
the Central Government. They have
to make their own allocation and ac-
cording to their own priority within the
tota] funds allotted to them. But I
think this is a scheme which should he
given pecessary priorities hy the coast-
al Stutes 1o these areas and 1 hope that
they will do so.

SHRI R. V. SWAMINATHAN: Since
the scheme is drawn for the cyelone-
prone areas, 1 would like to know from
the hon, Minister whether he feels that
the State Governments can cope w'th
the proposuls. The hon. Minister
weuld be knowing that particularly in
Ramnad District, Danushkoti and Ram-
eswarams are the cyclon= prone Towns
and they are affected by Bay of Bengal
and the Indian Ocean. Very often
these arcas gre affected due to cyclone.
Ther=fore, I would like to know whe-
ther the Central Government can direc-
tly take up this scheme ang I want the
hon Minister to look into it so that
these areas are protected.

MR, SPEAKER: The details hive
be-n given in the statement.

SHR] SURJIT SINGH BARNALA:
The details have been given in the
statement  also. Immmediately after
the cyelone, we had taken up this mat-
ter. and after discussion with the State
Government, thiy scheme was takeln
up thinking that it was a priority
scheme. So. some work was started
immediately. But, now. on the insis-
tence of the State Governments that
some allocation should go to them.
most of the schemes should be trans-
ferreq to the States. So, under that.
it has gone to the States comnletely.



5 Oral Answers

SHRI P. RAJAGOPAL NAIDU:
When the cycloné came in Andhra
Pradesh, Tamilnadu and other places,
there was difficulty of protecting them;
and the responsibility was not clearly
deflned. So, many difficulties came.
There was a criticism against the
States by the Central Government and
against the Centra] Government py the
States. Therefore. will the hon. Minis-
ter come belore the House with 5 1°gis-
lation to mitigate the natural calami-
ties like cyclone, drought and other
things?

MR. SPEAKER: This does not urise.

SHR] SURJIT SINGH BARNALA:
It is regarding shelter belts.

SHRI P. RAJAGOPAL NAIDU: It
mav be shelter belts.

MR. SPEAKER: Law is 5 different
thinz. You can put the question.

SHR] T. BALAKRISHNIAH: Duc
to cvelones, the internal areas like sup-
ply channels and canals have been
very much aflected during the time of
cyclones. Under the proposed scheme
for creating a protected belt, are these
canals, supply channels also included.
if so. what gre the areas that have been
included in Andhra Pradesh, and what
is the amount that has been earmarked
for protecting these supply channels
and the internal cannals that are like-
1y to be affected by the cyclone?

SHRI SURJIT SINGH BARNALA!
This was regarding protection belt al-
ong the coastal line, so it is nnt for
interior or protection of canals or the
communication system, but only on the
coastal belt,

SHR] T. BALAKRISHNIAH: The
recent cyclones which occurred in
Andhra Pradesh had taken place in the
‘coastal area. Almost all the supply
channels, canals that gre feeding chan-
mels for the flelds had been damaged,
pnd that is the resl damage that has
;!een caused to a large number of
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MR. SPEAKER: A difterent scheme
would be necessary for that.

SHRI T. BALAKRISHNIAH: Is there
any such scheme even for guch chan-
nels, supply channels and feeding
canals to give them protection in future
at least?

SHRI SURJIT SINGH BARNALA:
There is no such scheme so far for
these channels and protection bunds.

SHR] PADMACHARAN SAMANTA-
SINHERA: In 1971 in Orissa in the
cyclone thousands of people died. Is
there any proposal or scheme for
Orissa to protect saline water and cy-
clones also?

MR. SPEAKER: You are widening
the area. This is a very limited ques-
tion,

SHRI PADMACHARAN SAMANTA-
SINHAR: The Government of Orissa
gave g scheme how to protect from
cylone also and saline water.

SHRI SURJIT SINGH BARNATA:
Under that scheme also, this was pro-
tecting the interior area from cyclone
because this is 5 belt of Casurina and
thereafter coconut and cashewnut—
from 100 metres to a kilometre. This
belt of aforestation along the ses coast
would protect the interior areas also
from cvclones, hecause fury of cyclones
was borne hv these protected bells.
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